(Under sub-regulation (1) of regulation 36 A of the Insolvency and Bankruptcy Board of India (Insolvency

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
LUCKSHMI YARN IMPEX PRIVATE LIMITED (UNDER CIRP) OPERATED IN TEXTILE
INDUSTRY AT
COIMBATORE, TAMIL NADU

Resolution Process for Corporate Persons) Regulations, 2016)

S.No. RELEVANT PARTICULARS
1. [ Name of the corporate debtor along | Luckshmi Yarn Impex Private Limited
with PAN & CIN/ LLP No. CIN: U51909TZ2020PTC035271
PAN: AAECL4672L
2. | Address of the registered office Flat No.A3, SLS Luxury Apartment, 188, East
Sambandam Road, R.S. Puram, Coimbatore -
641002, Tamil Nadu
3. | URL of website Not Available
4. | Details of place where majority of No fixed assets
fixed assets are located
5. | Installed capacity of main products/ | Not Available
services
6. | Quantity and value of main Quantity and value of main products/services sold
products/ services sold in last during the last financial year is NIL.
financial year
7. | Number of employees/ workmen NIL on Ingolvency Commencement Date
8. | Further details including last | The details can be obtained by requesting on email:
available financial statements (with | cirp.Juckshmiyamimpex@gmail.com
schedules) of two years, lists of
creditors are available at URL:
9. | Eligibility for resolution applicants | The details can be obtained by requesting on email:
under section 25(2)(h) of the Code is | cirp.luckshmiyarnimpex@gmail.com
available at URL:
10.| Last date for receipt of expression of | September 15, 2026
interest
11.[ Date of issue of provisional list of | September 18, 2026
prospective resolution applicants
12.[ Last date for submission of | September 23, 2026
objections to provisional list
13.[ Date of issue of final list of | September 25, 2026
prospective resolution applicants
14.[ Date of issue of information | September 25, 2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15.| Last date for submission of | October 24, 2026
resolution plans
16.| Process email id to submit | cirp.luckshmivarnimpex@gmail.com
Expression of Interest
17.[ Details of the corporate debtor’s | The Corporate Debtor is registered as an MSME
registration status as MSME enterprise under the category “SMALL’. The Udyam
registration is obtained on 25.02.2021

W

P Balasubramanian
Resolution Professional of Luckshmi Yarn Impex Private Limited
IBBI Registration No. IBBI/IPA-001/IP-P-02867/2024-2025/14404
AFA valid up to June 30, 2027

85/3, Sukkaliyur, Karuppampalayam Village,
Karuz, Tamil Nadu - 639003

Date: 31.08.2026
Place: Karur
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LUCKSHMI YARN IMPEX PRIVATE LIMTED (UNDER CIRP) OPERATED IN TEXTILE INDUSTRY AT

COIMBATORE, TﬁMIL NADU
f India

RELEVANT PARTICULARS
1. [Name of the corporate debtor along LuckshmiYarn Impex Private Limited
with PAN/ CIN/ LLP No. CIN: U51909722020PTC035271
PAN: AAECL4GT2L
Flat Mo A3, SLS Luxury Apartment, 188, East
Sambandam Road, R.S. Pumm, Coimbatore-
641002, Tamil Nadu

R

. | Address of the registered office

3. |URL of website Mot Available
4. | Details of place where majerity of fixed No fixed assets
3ssets are kcated

o

Not Available
Quantity and value of main productsiservices sold

.| Installed capacity of main productsé services

=

. | Quantity and value of main products!
services sok in the last financial year | during the last financial yearis NIL

.| Number of employees! workmen NIL on Insolvency Commencement Date
_|Further details including last available| The details can be obtained by requesting on
financial statements [with schedules) oftwa | email: girp.luckshm iyam impe x@g mail.com

yeais, lists of creditors aie available at URL:

-

o

9. | Engubildy for resolubon appleants under secton
25(2)(ny of the Code 1s available at URL:
0. | Last dak for receipt ofexpression of interest| September 15, 2026

11.| Date of issue of provisional list of September 18, 2026
prospective resolution applicants

The details can be cbtained by mquesting on
email: girp.lugkshm iyarnimpex@gmail.com

12 | Last date for submission of objections to
provisional list

13. | Date of issue of final list of prospective
resolution applicants

September 23, 2026

Septem ber 25, 2028

HERO HOUSING FINANCE

Regd. Office: 8¢, Comanunity Centrs, Basant Lok, Vasant Vihar, New Delhl - 110067 Phone: #11
cimtomer.

43267000, Toll Frea Nursbar: 1608 212 BE80, Emall:

cara@harchiloom Websile:
wancharohousingfinance.com | GIN: SS102DL2016PLCIN4S Cantact Address: #th Floor -

CENTRUM HOUSING FINANCE LIMITED

’/3 peoplehome

Registered Office :
Unit No.301, Third Floor, Harbhajan Commercial Premises Co-operative Society Ltd,,
CST Road, Opp. BPCL Petrol Pump, Kalina, Santacruz (East), Mumbai- 400088
CIN: U65922MH2016PLC273826

DEMAND NOTICE

e Corwpury o

1547, Classic Towsrs Trichy Road -Coimbators 641018, Tamiinadu. AND 25,8211, T, 3rd Floor,

ramn

8RC Compiax, 8.N. High Road, Tirunstvell, Tamlinadu -£278¢1.

PRSSERSION MOTIGE (FOR IMERORARL E PROPERTY)

{As por Appendix IV read with rule 8(1) of the Secuxity Interest Enforcement Rules, 2002}
being the Autherized Officer of the Hero Housing Financa Limitad, under the
Securttzstion and and Reconsirucion of Finandal Assets and Enforcement of Securtly Imerest Act, 2002 and
in exarcisa of powsrs confemed under section 13(12) med wih nue 3 of the Sacuity Inferest
(Emorcement) Rulea, 2002, lsaued a demand nolicea 2a mentioned below caling upon the Borrowera i
Tepay the smountmentionad [ the natica within 60 days fram the dede of the sald notice.

The bomower, harving fallod ¥ mpey the amaunt, notics is herlry ghven to the bomower, In perticuler and

Under Section 13{2) of the Securitisation And Reconstruction of Fi ial A

ts And Enforcement Of Security Interest Act, 2002 read with Rule 3
{1) of the Security Interest {Enforcement) Rules, 2002.

The undersigned is the Authorised Officer of Centrum Housing Finance Ltd under Securitisation And Reconstruction OF Financial Assets And Enforcement of Security
Interest Act, 2002 (the said Act). In exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002,
the Authorised Officer has issued Demand Notices under section 13(2) of the said Act, calling upon the following Borrower!s (the said Borrower), to repay the amounts
mentioned in the respective Demand Notice/s issued to them that are also given below. In connection with above, Notice is hereby given, once again, to the said Borrower
to pay to Centrum Housing Finance Ltd, within 60 days from the publication of this Notice, the amounts indicated herein below, together with further interest and other
charges till date of repayment of the dues in full. as detailed in the said Demand Notices, from the dates mentioned below till the date of payment andfor realization, payable
under the loan agreement read with other documentshwritings, if any, executed by the said Borrowers. As security for due repayment of the lean, the following assets have

14. | Date of issue of infarmation memarndum,
evaluatian matrix and request far resalutian
plans to pruspective esalution applicants
15.| Last date for submission of msolution plans
16.| Process email id to submit Expression

of Interest
17. | Details of the corporate debtor's
rqgistmtion status as MSME

Septem ber 25, 2028

October 24, 2026
Gip. luckshmiyarnimpex @gmail.com
The Corporate Deblor is egistered as an M SME]

enterprise under the category "SMALL". The
Udyam registration is obtained on 25.02.2021

Sl
P Balasubramanian

Resolution Professional of Luckshmi Yam Impex Private Limited

IBBI Registration No. IBBIIPA-DO1/IP-P-L2867/2024- 2025014404
AFAvalid up to June 30, 2027

8513, Sukkaliyur, Karuppampalayam Village, Karur, Tamil Nadu - 633803

Date: 31.08.2026
Plags: Karur

Tamil Nadu/ Date :31.08.2026

:‘mh m"l ""‘:ﬁm”’ ml “I 1&4]0”10&%%:?&% been mortgaged to Centrum Housing Finan.ca Ltd by the said Borrowers respectively. _
Rules. Sr.| LoanAccount Total Outstanding NPA Date Description of secured asset
The barrows, in particuler, and the publicin ganerl, are haraby ceutioned nat o deal with the praperty No.| NoJ Name of the Dues (Rs) Sec.13(2) {immavable property)
and any dealinga whh the proparty will be subject 1o the charpe of the Hero Housing Financs Limied, for Borrower(s)! Notice Date
mmm“ndmbdwdmgwlhhhnlhmrﬂmlhmﬁﬂmu,mmfmmﬂh Co-Borrower(s)/ FCL Date
1 | CJBCJ24016662 | Rs.549,581/- (Rupees | 09-07-2026 |In The Rights, Piece And Parcel of Immovable Property Bearing Door No. 3/232, Patta No. 1571415, SF
mm“l"mml:"”““'Im‘m'mm”W1”“'M'"m“ IMurugaveni A/ |  Five Lakh Fourty | 0B-DB-2026 |No-162, 162/2, 1B5/2A2, adm. 120 sqmits., Kariyanchettipalayam Vilage, Poilachi Taluk, Coimbatore
Naveenprasath A | Nine Thousand Five | 20-07-2026 |Regd Distt., Coimbatore-642123, Tamil Nadu. Boundaries:- East : South North Layout Road West :Plot
Loan Name of Gbilgoris)/ Deks of Damand | Darie of Fossesalon | Hundred Eighty One No- B2 North :Plot No- 64 South : Angadi Plot
Axcount Logel HolrfajLagu Notice! Amourtas |  (Constructivel Only)
No. pe Dewrtari Notice Physical) 2 | TPTVT24018019 Rs.1041,057/- 08-07-2026 |In The Rights, Piece And Parcel of Immovable Property Bearing Vellore District, Vellore Registration
9 ¥ 9 9l
HHFTILHOU23000043338,|  E Glaslyan, Amtomysamy 08-June-2026, 25.08.2028 /! Dharani § {Rupees Ten Lakh 0B-08-2026 | District, Anaicut Taluk, Sub-Registrar Office Pallikonda in measuring an extent of 1537 Sqkt., land together
HHFTILLAP23000043315 | Gnanaprakasam Shyamala| Re.3785016- due {Symblic) {Legal Heir of Lt. | FourtyOne Thousand | 07-0B-2026 |with building situated at Kilachur Village, Anicut Taluk, Vellore District comprised in Arasu Punjai Survey
&3 on 09-Jun-2026 Sathyamurthy 8) FiftySeven Only) No. 5821, Comprised of 2.16 Acres in this the land was divided in to plots and for this new Sub-Division
/ Legal Heir of Lt. survey No. 582M1B at present new Sub-division survey No. 582/11B1B, Tamilnadu-632101.in this Plot No.
Description of Secured Assatsmmovatia Propertias: All That Plece And Parcel of The Land And Sathyamurthy S 11 and 17 bothe measured of 1537 Saft., for this within the Boundaries hereunder: Plat No. 11 Boundaries:—
Building Comprisad In Natham Otd 8.n0.74/1 And New S.na 81/5 At Meesuring 1183.52 8q.ft, Equal To . . . . .
East: Plot No. 12 West : 16t Street North : 20 it Street South : Plot No.17 Measurement: 1. East West
2.7 Cant, Stiusiod AtAs Par Documem Old Docr No. 3111 And New Door No 3118, As Par Property Tex measuring No s : e -
g Northern side: 21 1/4ft 2. East West measuring Southern side: 21 ft 3. North South measuring
No.1838, Door No.3/118A, North Street, Ward No.3, Punnakeyal Vilage And Panchayet, Thiruchedur ? e : . :
Eastern side: 27 1/4 ft 4. North South measuring Western side: 30 3/4 ft Measuring 613 Sgft. Plot No.
Taluk, Thoothukdul District, Tamill Nadu. Boundariee 0T Thva Plot, North: House Belongs To Mr. Pamabas g . . . .
And Carnmon ‘Sonih: Enst Weet Mukide Eaet Housa To b Wesi: 17 Boundaries:- East : Plot No. 15 & 15A West : 16ft Street North : Plot No. 11 & 12 South : Plot No.17A
b e W“ . Siret, Belongs - Josaph, Measurement: 1. East West measuring Northern side: 42t 2. East West measuring Southern side: 42 ft
¥ 5 g 0 Mr. Thomas Fernenda 7y 3. North South measuring Eastern side: 22 ft 4. North South measuring Western side: 22 ft Measuring 924
Daie: - 31.00.2026 Authorised Officor Sqft. Total Admeasuring 1537 Sght.
Place: - Thoothulkdul For Haro Housing Finance Limked IF the said Borrowers shall Fail to make payment to Centrum Housing Finance Ltd as aforesaid, Centrum Housing Finance Ltd shall proceed against the above secured

assets under Section 13(4} of the Act and the applicable Rules, entirely at the risks of the said Borrowers as to the vosts and consequences. The said Borrowers are prohibited
under the Act from transferring the aforesaid assets, whether by way of sale, lease or otherwise without the prior written consent of Centrum Housing Finance Ltd. Any person
who pontravenes or abets contravention of the provisions of the said Act or Rules made thereunder, shall be lisble for imprisonment andfor penalty as provided under the Act.
Place :

Sd/-, Authorised Officer For Centrum Housing Finance Ltd

A} FEDBANK FINANCIAL SERVICES LTD.

I office ; Unit No.: 1104, 11th Floor, Cignus, Piot No. 71 A, Powal, Paspoll,
Mumbal - 400087

Whereas The undersigned being the Authorized Officer of Fedbank Financial
Sarvices Lid. under the Securiisation and Reconstruction of Financlal Assets and
Enforcement of Security Interest Act, 2002 {54 of 2002) and in exercise of the
powers confermed under section 13 (12) read with Rule 3 of the Security Intsrest
(Enforcement} Rules, 2002 issued 8 demand notice dated 10/6/2026 calling upon

the Bormower, Mortgagor, Co-Bomowar(s} and Guarantor:- (1) THIRUKUMARAN
VEGITABLEE {Bormawer); {2) EDAYACHANDRAN R {Co - Bommawer); {3)
KOMALA K {Co - Borrawar) to repay the amount mantioned In the sald notics
Rs. 3562841/- (Rupeex Thirty Five Lac Sixty Two Thousand Elght Hundred
Forty One Only} as on 10482028 in Loan Account No. FEDTAMSTL0508196
together with further Interest thereon at the contractual reke plus all costs charges
and Incikdental expenses etc. within 60 days from the date of recelpt of the sald
demandnofice.
The Bormower, Mortgagor, Co-Bormower(s) and Guarantor mentianed herelnabove
having falled to repay the above sald ameunt within the spacific period, notica |s
hereby given to the Bormower, Morigagor, Co-Bormower(s), Guarantor and the public
in general thet the undersigned Authorised officer has taken POSSESSION of the
ity described hereln below In exarcise of powers confamed on him undar
Section 13(4) of the SARFAES| Act read with Rule 8 of Security Interest
{Enforcement} Rules, 2002 on this the AUGUST 28th of the year 2026
The Bomrower, Mortgagor, Co-Borrawer(s) and Guarantor mentioned hereinabove
In particular and the public In genaral le/are heraby cautioned not ke deal with the
following property and any dealings with the following property will be subject to the
charge of Fedbank Financial Services Lid. for an amaunt Rs. 3562841/ (Rupees
Thirty Five Lac Sixty Twoa Thousand Ekght Hundred Forty Ona Only) as.on 10/6/2026
in Loan Account No. FEDTAMSTL0508186 togsther with further interest thereon at
the contractual rate plus all the costs charges and incidental expenses efc. The
bormowsr’s attantion I Invited to sub-section (8) of Section 13 of theAct, In respect of
time available to redeem the securad assets.

Dascription of the Immgvable Proparty

ALL THAT PIECE AND PARCEL OF LANDAND BUILDING, COMPRISED INOLD
8.N0.233 PART, NEW S.NO.108, T.S.NO. 10612, BLOCK NO .28, MEASURING
WITH TO AN EXTENT OF 8132 SQ.FT.,, SITUATED AT KAMARA.l STREET,
ANNA NAGAR OLD THIRUMANGALAM, CHENNAI 040, KOYAMBEDU
VILLAGE, EGMORE NUNCAMBAKKAM TALUK NOW AMAINTHAKARAI TALUK,
CHENNAI DISTRICT Bounded by: North by : House belongs to Ms. Ra]l, South by :
Kamaraj Strest, Egst by : Common Passage, West by : House belongs to
Ms.Poosammal, Measuring, East to Weston the Northern Side : 29.2 Feet, Eastto
West onthe Southem Skde : 28.2 Feet, North to South on the Eastem Side : 21 Feet
North to South on the Western Side : 21 Feet, Situated within the Sub-Registration
DistrictofAnna Nagar and in the Reglstration District of Central Channal.

Date:  20.08.2026 wd- (Authorized Officer) -
Place: Chennai Fadbank Financlal Services Ltd
— 800032

A
Rule K1) (For Inmovable property)

Whersas the undersignad being the Authortzed Officer of Varashakti Housing Finance Pyt
Lid, undar Securitzafion and Raconetruction of Finandal Asaetz and Enforcament of Security
Interest Act, 2002 (54 of 2002) and in axercies of powers confored under Section 13(2) read with
Rula 3 of tha Security Irterset (Enforcamant) Rules, 2002 has lsaued a Damand Notice on the
dates mertioned below, caling upon them to repey the amount menticnad in the notice within 60
days from the date of recsipt of o said notice.
The Bamowers/Morkiagors! Co-Applicants/Guaraniors/Consentors having faled to repay the
amount, nofice i hersby given o the Bormowers, Mortgagors, Co-applicants , Guarantors &
Coneentors and the public in general that the undersigned has taken possession of the
describad hareln belaw In exarclza of powsrs confermad to them under Sub-Secton
{#) of mection 13 of the Act read with rule 8 & 8 of the Security Interest (Enforcament} Rules, 2002
on thisthe 25 Day of August, 2026
The BorroweraMortgagora/Co-Applicants/Guarantora'Consaniors having in parficulars and the
public In genaral I3 hareby cautionad not ba deal with the proparties and any dealngs wih the
properties will be aubject o the charge of Varashakdl Housing Financs Pvt Ltd, for anamount
and Interest theraon mentioned balow againat sach accaunt.
Tha Borrowen'Gus Wilorigagor{s) attention ls Inviiad to provialons of sub-saction
(8) of section 13 of the Act, Inmpwtnfhnulliﬂn,hndumﬂllmndluuh

CHENGALPATTU BRANCH
No.22A, Pillalyer Kovil Street, Chinnamelamualyur, Chengalpattu, TN - 803001

8.No.1: Borrower / Applicant 1MirEzhumelal M, S/o.Munusamy, Co-Borrowors |
Co-Applicants: 2. Nirs. Lakshm! E, W/p Ezhumalal M, 3.NrVesanthakumar E, 4.Mr.Dinesh
Kumar E, 5.Mr.Kamal E, Al at : No. 12, Kolal Mettu Street, M.N. Kuppam, Tirukallkundram,
Kmmumm.mmduauaw&wmmu.mu.mmh

; Amount claimed as per demand notice being T 3,99,857.40 &1 on
nmmu Armu.ntOulﬂnﬁ'vg € 4,00,914.94 2 on 25.08.2028 with further inlarest, cost, other
dwguandmmhmn

VARASHAKTI HOUSING FINANCE PVT LTD
Raghstered Offica: No. 33, 04 No.14, 488 Sewat, S Avsoue, Ashok Nager,Chenna 300088
Haad Office: Sal Sadhan, T5.No.125 (North Phazs), SIDCO

Thiruka Indusirsl Estats, Ekadhangel, Chenna

T :

H PROPERTY: Al that plece and parcel of
lmd md hdldny slhaind at Ib.ﬂ. lutlhi Nallan Kuppam Viage, Thirukalukundram
Town Panchayat Unlon & Taluk, Chengalpattu District, Comprised in Gramanatham Oid
Suney NoA5/14, New S. No.275/24, Patta Na 209, of measuring an axent of 517 8q.Ft.,
(00048 Sg.Mir.} with ite In bulk super structure RGG roof, bullt before 8 years wih E.B.
Servica No.(8-507-005-348, Housa Tax Asseesment No.2782 along with ke depoek amounts
Included. Within the Juradiction of Sub Regletrar Ofice of Thindalukundram and Reglstration
Districtof Chengalpattu, Bounded with On the North by: Land and Houss of Somasunderam, On
the South by- Vecant sha of Dill, On the East by: Land and House of Parvathy Vedachalam, On
the West by: Kolaimettu Sreet.

TIRUVALLUR BRANCH
No.84, Oid No. 137/17F, First Floor, JN Road, Thiruvallur, TN - 802001

8.No2: Borrowar / Applicant 1Mk. Kanagara] V., Co-Bormowsrs /Co-Applicants:
2NirVialu E, 3. Nirs.Govindammal V;, All at : Plat No:2/247, Ambedkar Sth Street, Ayakur Vilage,
Kilambalkdam, Tiruvallr, Taminadu-502025; Demand Notice Date: 27.06.2026 (Lomn Alc. No:
1001851002308125); Amount claimed 8s per demand nolice being T 3,35,839.89 aa on
24.00.2020; Amount Cutstanding: T 3,26,585.58 as on 23.00.2028 with furher inforoet, coet, other
chargesand expansae thereon.

DESCRIPTION OF THE MORTQAGED PROPERTY: Al that pisce and parcal of
the vacant houss siie measuring 133Geqft, comprised In Gramanatham Old Survey
No.174fparl, Gramanathern New Survey No.285/18, as per Gramanathem Petfa No.150,
Sttuated at No.79, Ayalur village, Tinuvallur Taluk and District Within the Registration Dietrict
of Truvalur and Sub Registration District of Tiruvalur Joint 1 being bounded es folows.
BOUNDERIES: North By : Vacent plot owned by Sabapathy, Souh By : Road, Egst By :
Paramasivem house, Weat By : Duralral House. Measurements: East fo weat on the Northem
sklo-20.68 Feet, Eastta Yesion the Southem Side 31 Feet, North to South onthe Easiem Side
—44 Faat, North to South on the Westerm Skis—44 Feet. Total 1335 Sq.FL.

Date : 29.06.2028 For Yarashaktl Housing Financs P¥T LTD
Place: Chennal Authorised OfMcer

P\: il ASSET RECONSTRUCTION COMPANY (INDIA) LTD.

e CIN: USGS39MH2002PL 0134884 Webslte: wwwarcncom
REGISTERED OFFICE: The Ruby, 101h Fioor, 29 Senapali Bapat Marg, Dadar {West),

DEMANDNOTICE

Whereas ihe Authorized Officar of Asset Reconstruction Company {India} Limited hereinalter raferrad to as “Arci'is @ Secuntisation
angd Recensiruction company neorposated under the companies Act, 1956 and reistered with the Reserve Bank ol India under seclion
3 of Securitisation and Reconstuctinn of Financial assets and Enforcement of secufity Interest Acl, 2002 (berginatler referred o as
“the Act”) arl whareas the Borowar!Co- Borrower as Menhoned of Uie below chart oblained loans trom Vistaar Financial Sesvices
PVYT Ltd (VFSPLY, and whereas Arcil has acquired Lhe inancial assets refating to the ioan accounts mentaned 1o the telow: chart and
whereas Arcil, being the secured creditor under the Act and in exarcise of powers conferred under seclion 13(2) of the said Ac! read
with Rule 2 of ke secarity interest (Enforeement) Rules 2002, issued demand notice £afling upon the Borcower! Co- Borrowers as to
tapay the amount mentioned in the notices with kurther inferest theeeon within 60 days from the date of aotice. bt the notices couid
not be served upon some of them for varibus reasons.,

11: Accouni No~ UO!SS-BMLUE?M: Original Lender - Vistaar: Date of Demand Notice- 1308/2026. Borrowar Name-
Subramaniam Kitlusamy: Co-Borrower Name- Vasanihi- Total Oulstanding- I4,43.085.71/- a5 on 12.05.2026: Description of
tha Property- Alf that piece and parcal of house and Iand owned and held by Subramanian:, being New 5.F.No. 179/1-Punjai, bearing
Deor No 711034 gnd Tax Assessment No.664. siluated al Pasuvapatti Village, Puchakatttvalasu, Kollakattili, Taluk Parundurzu, Drstrict
Erede, TN 630051, admeasuring 0.19.5 hectares (Punjai) and 1200 Sguare Feet ot Land (with RCC building). measuring 40 Feet on
East West on both sides and 30 Feel on Norih South an hoth sides, registered urder Regisiration Distric! Erode and Sub Regisiration
Distriet. Chennaimalat. and :and being bounded on: Boundaries: East by, Kitlusarry propery Nacth by. Path West by, Ramasamy
progefly South by, Emply land.

12: Account No.- 00275BMLO1365: Qriginal Lender - Vistaar, Date of Demand Notice- 13/0672026. Bosrower Name- Kumar
N Co-Barrower Name- Nagappan K. Soudeshwarn W Tolal Outstanding- 32.22,786.02/- as on 12.05.2026: Description of the
Property- All 1hat piece and parcel of a plo! situated at Sei Palan: Andavar Strez), Etiode Village, Dindigut Taluk, Dindigu) District,
bearing Survey No. 642, with an extent of Acre 15 Cents 92 on the Northeast side and Acre 4 Cents 15 on the Nerthwest side, totalling
484 Squara test, measunng 22 leet Eask-West o bath sides and 22 feet North-Scuih on poth sides, registered under Regestation
District Palani, Sub-Registrar Office Vadamadurai, fogether with pathway ang 2l rights and appurtentances Ihereunto belonging. and
tand being bounded o Boudantes: Easthy, Cinnammat land Narth by. 6 feed East-Wes! Comman pathway West by, Nagappagouder
fand South by, 6 leed East-West Cornrmon pathway.

1: Acgount No.- (0025BML02102: Criginal Lender - Visizar: Date of Demand Nolice- 03/08/2025: Borrower Name- Pasupathi
Thangavel; Co-Borrowear Name: Chavamani- Total Quistanding- T5,49,697 00/- as on 12.05.2028: Description of the Property-
Ail that piece and parcel of a house site with buildings situated at Namakkal RD, Komarapatayam SRD, Komarapalayam Agraharam
Vitlage, Taluk Kamarapalayam, Distric! Erode, measuring 344 % Sq.ft, with East-west on the neritiern side 2415 feef, East-west on the
southerm side 24% feet, and South-north on both sitfes 14 feet, dentified as Pymash No. 28, Plot No. 24, T.S. No. 4, Karukkanthar
pomi, Falta o, 3680, TNES S G. No 156-003-11100, Ward 3, Ward B, siluated in the Jocalily kniown as Karukkanthar ares {Poranthar
facest), registered at Registration District Narakkal, Sub-Registratron Ofice Kemarapatayam, Tamit Nadu 638183, fogeiher with all
apporienanges including all rooms, doors. door fittings, electne. fittings. and electric service Conneclion. and land being hounded on:
Boundaries: East by, Boooaty and Sarasu tangs Nonifi by, Kanrammal and Kanagampal property West by, Sanfhai and coramon
pathway South by, turugan, Venkatesh settlement lands.

13: Account No.- 0032S8ML02859. Original Lender - Vistaar: Date of Demand Nolice- 14:082026: Borrower Name- Suresh
Thirunavukarasu: Co-Borrower Name- Thiunavukkarasu S, Selvi Thirunavukarasu, Aun P Totel Outslanding- Zt,56,708 88/ as
on 11,08.2025: Descriptior of the Property- All that piece and parcel of 8 plot with building awned by Krisheamoorthy, siluated at
Door No. 32, Sagadevanpeltai Gram Panchayal imits, Sataiyampalayam (West) Village, Villupuram Taluk, District Vifupuram, State
Tamil Nadu - 605108, compasad 1n Viliage Natham Survey No. 15 acre 8.56 cent, with Curent Natham Re-Survey No. t1/16.
consisting of Ihrge dams: e 1 measuring 19904 sq. B (184.97 sq. m), East-West 19 fest ant! South-Narth 1044 feet; ltem 2
measuring 2001 sq. 1t (18597 sq. m), East-Wes! 23 feet and South-Narth 87 feet; Item 3 measuring 10B9.97 sq 1., East-West 102
feet and South-North 1034 f2¢l. and fand being bounded oa- Boundaries East by, Veerapan Thirumas. North by, lemen! road West
by, wanesan Hous South by Ramahngan House.

2 Accounl No- 0007SBMLO2213- Original Lender - Vistaar: Date of Demand Nollce- 03/G8/2026. Borrower Name-
Pazhanisamy. Co-Borrower Name- Oevaki P. Devea: Total Quistanding- 21,26.378.05/- as on 12.05.2026: Description of the
Progerty- Alt that piece and garce} of land and A.c.¢. house beadng Old Survey No. 361/, New tlatham Survey No. 535712,
Natham Survey No. 535113, Manavari Patta No. 725.-and Doo: No. 111178, admeasuring 0.0150.5 meler, situated af Vellalapuram
Village, Kanstiyampati Natham, Edappadi Taluk, Dislrict Salem, neac Mariyamman Ko, registered under Registralion Digtrict Salem,
Sub-Registration Oflice Jalakandapuram, with ER sarvice, together with all rights and appurienant rights including alt scument
righls appurienant thergle. and land being bounded on: Boundaries: Easi by, Rajammal Land Nonh by, Thangaraj Land West
by, Palanisamy, Yesotha Land Sauth by, Ganeshan Land.

14: Accouni No.- 0056SBMLO2148: Original Lender - Vislsar: Date of Demand Notice- 13/08/2026. Borrowsr Name-
flamachardran Loganathan: Co-Borrower Name- Duraiyammal Sivamani, Chilra Lovganathan. Tetal Qutstanding- 212 43,880.23:
as on 12.05.2026' Descriplion of the Properly- Afl the Pieca and Parcel of Properly Patani Reg Disy. -1, Old S. No. 5/82A, New
S. No. 6/201, Palta No. G566, Ward No. 4, Block No. 48, Pafani Town Dindigut Disinct, Tamd NAdy 624601, Totel Extent cent-3.
Sq.Feel. 1308 west side. Extent 654 Sq. feel. Fast-West Both sitfe 38.80, North- South Both side 16.50. and fand deing bounded on:
Boundaries: East by, Falhima Beevi Property Narth by, Sakils beevi Property Westby, Ganesan Asari Property Sowth by, Macyacpan
Properiy.

15: Account No.- (0798BMLD1923: Original Lender - Vistaar: Date of Demant! Notice- 04/08/2026: Borrower Name- Kenagara
Fonrusamy. Co-Borrower Name- Amaravathi, Amaravathi Ganagaraj, Ponnusamy Marmuthugoundar. Yatal Outstanding-
¥2 64,182 46/- as on 12.05.2026: Description of the Property- Satem East RD, Vearapend: Sub RD, Salem Taluk, Akxarapalaiyan
Viltage,Natham Survey No.Z/ | New Survey No: 112/4 and land being counded on: Boundaries: East by, Chinammal House North
by, LAKSHMANAN HOUSE West by, Street South by, Street.

3: Accounl No.- 0007SBMLO3516: Origlnat Lender - Visiaar: Date of Demand Notice- 03/08:2026: Borrawar Name- Sambu
Paiani: Co-Borrower Name- Palani Kandasemy, Thangamani Patan: Tetal Quistanding- 22,77.812.72- 25 on 12.05.2026:
Description of the Property- All that prece and parcel of land situated at Koranampattt Village, Edappad: Taluk, Distct Satem,
beanng Formerly Survey No. 3281 (New UDR Survey No. 326110} and Formexdy Survey No. 328:2 (New UDR Survey No. 326/
2A}, admeasuring a fotal extent of 0.39% cents, registesed under Salem West Registration District, Edappadi Sub-Registration Qilice,
Tarril Nadu 837102, togeiher wilh all related rights entirely, the usual right of way o the sard land ensrely, and all kinds of easement
dgtis enfirely. and land being bounded on Boundares: East hy. Chinnappan-1, Vaiyapuri-2 their lands North tiy, Patanisemy’s land
West by, Maihaiyan-1, Sihurzg-2 their lands South by, Palanisarmy-1, Mathaiyan-2 their tands.

16: Account No.- O079SBMLO1B26: Original Lender - Vislaar: Date of Demand Notice- 04/08/2026: Horrower Name-
Tamizharasu Raihinam. Co-Borrower Name- Rathingm Kandhasamy. Chinnakannu: Total Dulstanding- 18.06,357 52t~ as on
12.05.2026; Description ofthe Property- Al That Piage And Parcel Of Land Bearing Survey No. 6/18, With Encumbrance Cerlificale
Shawing No Encumbeance. The Title Being Derivad By Way Of Sale On 11.12.1981 And Natham Patta Granted On 23.11.2007. and
iand baing bounded on' Bowndaries: East by, 10 leet Road North by, Lakshmi Land West by, Chinnugaund Seuth by, Vellachi Land.

4: Account No.-0007SBMLO3B31: Origlnat Lendsr - Vistaar. Dale of Demand Notice- 04/08/2026: Borrower Name- Kandhasamy
Nagappan' Co-Borrower Name- Poongod: Kandasamy: Tolal Qutstanding- 10.71,888.11- as on 12,05 2026; Deseription of the
Praperty- All that piece and parcel of Salem West RO, Jalakandapuram Sub-B5, Edappadi Taluk, Samuthiram Village Sutvey No.
273!, out of PA. 3.88 to T.Ru. 8.73, in this according 1o Iha subdwision. divded SurveyNo. 273/1A. out of PHec. 0.67.9 1o T.AU.
384, Patta No. 1832, in this numbes land, The entire land containing P.A. 0.25 cents sifvated in the middle of s and afl its rghts. s
this. one buit RCC lerraced house, ong house with AC sheet roofing, alt the daors, door frames, wiridows, aad all lumiture items of
the saig houses. and lend being bounded en Boundanes: Eastby, Palanlaamy's land Norih by, Aiyanar's fand West by, Patanisamy’s
fand South by, Sithagounder's land.

17: Account No.- 00798BML1954: Criginal Lender - Vislaar, Date of Demand Notice- 13/08:2026: Borrower Name- Gopal.
Palanisary: Co-Borrower Hame- Saritha Rajagopal, Karthik: Total Quistanding- T11.77.814.30" as on 12.05.2026: Description
of the Property- All that piece and parcel of land wilh proposed building cwaned by Gopal Palanisamy, bearng Survey Mo, 26/2 and
Deor No. 57136 new Na. £170, situaled al Pudhu Metiu Sireet, Erusanampaiti. Chennagiri Vittage, Salem Taluk, District Salem -
637501, measuring Punjar Acre 1,30 Cent (1450 Sq  Feet), with measurernents of 50 leet on the Northern side and 50 feet on the
Southesrt side (East-West), and 29 fee! un the Eastern sitle and 29 feet on the Western side {North-South}, and land being bounded
on: Boundaries. East by, Mallagounder House & Land North by. Mallagounder House & Land Wesi by, 12 feet Veetr South by,
Chinnathambi Vagatyara Land.

5: Account No.- 0007SBML02637- Criginal Lender - Vistaar: Date of Demand Notice- 04/08/2026: Berrower Name- Kulanihaya
Balakrishn. Co-Botrower Name- Ramamoorthi Balakristin. Total Quistanding- ¥7,47.205.121- as on 12.05.2026: Bescription of
tha Proparty- Alt That Piece And Parcal Of Agnicuttural Land Owned By Mrs. Kulanthaye, Bearing Survey No. 357/8, Admeasuting
0.74.0 Hectares And 0.14 Cents, Situated At Chettimangkurichi Viliage, Edappadi Taluk, Distnct Salemn, Tamil Nadu-637101,
Registared Under Registabon Distrct: Satem West, Sub-registrar Office: Jaiakandapuram, Togethaer With Al Righls, Usual Fughts
Of Way. And All Easements Pertaining To Thie Praperly. and land beirg bounded on: Boundaries- East by, Mot Mertioned North by,
Nol Mentioned West by. Not Mentioned Soulh by, Not Meationed.

18: Account No.- 0244SBMLOOS2S: Original Lender - Vistaar: Date of Demand Notice- 14/08/2026. Borrower Name-
Shanmugam Manikkany: Ce-Borrowar Name- Parameswan Shanmegarn: Totat Qutstanding- ¥9,36.933.31/- as on 11.08,2026:
Description of the Praperly- That Piece And Parcel Of Land Bearing Survey Number 64,2, Now fNatham 283/4 And, Admeasuting
0.02.1/2 Cents, Sitsated At Pagalpaiti Village. Omalur Taluk, District Salem, State Tamit Nadu-636304. Aegistered Under Registeation
Districi Saler West Rd And Sub Ragistration Disinet Oralur. and fand baing bounded on  Boundaries £asi by, Parameshwari
Properly Narth by, Vinayar ¥owt Property West by, Common Pathway South by, Shanmagam Properly.

19: Account No.~ 0246SBMLO0?55. Otiginal Lender - Vislaar: Date of Demand Notice- $4/08/2026. Borrower Name-
Umamaheswan Mutugan- Co-Barrowar Name- Murugan Nadesan: Tolal Quistanding- ¥15.08,121.97/- a5 on 11.08.2026:
Description of the Property- Afl tha! piece and parcel of the properly dearing Sutvey No. 20626, seuated i Bistect Salem, belonging
to MURUGAN NADESAN. and fand being bounded ae Boundaries. East by, Gunssamy Boyan Property North by, Prakasam Praperly
\West by, Rajendran, Appusemy Gounder property South by. Kowd.

& Ascount No.- OD07SBMLU3B76: Origlnat Lender - Vistaar: Date of Demand Notice- 04/08:2026: Borrower Name- Rsmesh
Rajamarickam: Co-Borrower Name- Pafanivamal Rameshar:. Total Outstanding- T7.54,564.03¢ as on 12.05.2026: Desctlption
of he Praperty- All {hat piece and parcat of laad parcet wih cement sheet house and Mangalore nle house, bearlag Ot Natham
Survey No, 1. New Natham Survey No. 30777, Patta No. 224, Door No. 120, near Mariyammai Kowl, situated at Samudram,
Manickampath, Taluk Edagpadi. District Salem. State Tamit Nadu 836306, admeasunng 0.0236.0 sa.m (2540 sg.it}. compnsing a
cement sheet Nouse measuring 17X22=374 sq.it and 2 Mangatore lile house measuting 17x10=170 5q.11, tagether with ait easements
ard appurtenances mcluding night of way lrom the puliic steeet on the eastern side running along the southers side of Saktrivel's
oroperly on the weslem side. registered n Regisiration Distric! Salem, Sub-Registration Gifice Jalakandapusam, vide Setlfement
Deed 2008 of 2021, documeni reference 1-30. and fand being hounded on: Boundanes East by, Sakthivel's proparly North by,
Muthumanicxam Land West by, Madhaiyan, Seivam's tand Soufi: by, Madhaiyas House.

20: Account No.- 02525BMLG0327: Originat Lender - Vistaar. Date of Demand Notice- 04:08/2026: Borrower Name- Trangavelu
S’ Co-Borrower Name- Kaiziuani Ravi. Sengoltaivan Shankaran: Total Outstanding- T1,02,467 92/ ason 12.05.2026. Description
of the Property- All that piece and parcel of agricultural fand situated at Pakkanadu Village, Edappadi Tafuk, District Salem, Stale
Taml Nacu, bearing Survey No. 616001 and Survey No. 551:12, D. No. 9322, Patta No. 3055, Punjai Hec (,72.5, Punjai acre 0.10
cents, attmeasuting 0.10 caats, held by e, Sengoitaiyan, lorming part of Revenue Viflage Pakkanadu, registerad undar Registration
Distric| Satam West, Sub-Registration Ofice Jalakandapuram. This land ingludes alt its rights and usual ghls of way for vehicles,
pesple, and cattle. and fand being bovndisd on- Boundaries: East by, Survey No, 551712 Ponni's laad North by, Survey No, 55112
Ponri's tand West by. Survey No. 5517 pathway South by, Survey No. 5515 pathway.

7: Account No.- 00075BIMLO4158: Original Lender - Vistaar: Date of Demand Notice- 04/08/2026; Borrower Name- Venkatesh
Krishna Moorthy: Co-Borrower Name- Sabilha Venkatest: Total Oulstanding- T2,40,424.80" as on 12.05.2026: Dessription of
the Property- All that piece and parcal of dry agdcullural land ownad by Me. Venkatasan, admeasuring 26.75 cents, tearng Patta to.
1420, D.No. /418 and Survey No. 789A, situated 21 Pachakuppanoor Katfu Vatavy, Soorappalli Vifiage, Mettur Taluk, Distnct Saiam,
State Tamil Nadu - 636501, riear Masiyamman Kovil, togethes with commmon path (o comman welt and all rights and 1isual customary
rights of way apputienant Ihereto, registered within the Satem West Registration Disirict, Sub-Registration Ofice: Jafakandaguram.
and fand being bounded on- Bountaries: East by, Land of Valyapun, son of Yeltalyagouader Narth by, Schedule Rajakannan’s shace
{and and comman path to common wetl Wes: by, Land of 1his shareholder South by, Laad ot Venkatachatam and Venkatasan.

21: Account No.- 02525BMLO1217. Origlnal Lender - Vistaar: Date of Demand Notice- 04/06/2026: Borrower Name- Angamuthy
Marimuthy: Co-Borrower Name- Vellsiyamal Angamuthu. Sakthivel Angamuthy: Total Qutstanding- ¥11,53,781.83- as on
12.05.2026: Desctiption of the Property- (1) All that piace and parcel of agroutturai iand with teraced building owned by Sakihvet
Angamuthu, bearing Survey Number 20110F, situated in Samudram Village, Taluk Edappadi. Disteict Salem, State Tantt Nadu - 636306,
admeaswing Punjai Acre 0.19 Cenls, regrstered under Registration District Satem West, Sub-Registration Office Jalakandapuram,
vith car] track rights as easemenl a5 mectioned in the Ssttiement deetf. and tand being bousded e Boundaries: Eas! by, Kurnar
Property North by, Kumar Property West by, Angamuthu, Palantsamy Property Sauth by, Palenisamy Pragerty. {2) Al that piece and
parce! of agricullural land bearing Survey Number 20/10F. situated at Samudram Yillage. Talux Edappadi. Disirct Satem. State Tamit
Nadu - 636308, admeasuring Punjal Acre 1102 Cents. registered under Sggistration Disinct Salem West, Sub-Regsiration Ofice
Jalarandapuramn, with eagsement of gart Irack rights as mentaned in the Seltlement deed. and land being hounded on- Boundaries:
East by. Palanisamy Property Norih by, Vellaiyammal Property West by, Kumar Ptaperty Souih by, Pafariyappan Property.

8 Account No.- 00C7SBIMN.04234: Original Lender - Vistaar Date of Demand Notice- (3/06:2026: Botrower Name- Ammast
Palaniyappan: Co-Borrower Name- Alamelu Ammas: Nagaraian A: Total Qutslanding- T15,83.051.3%- a5 an 12.03.2026:
Description of the Property- All that piece and parcel ol land veith buildinga/structures owned by Mr. P. Ammasi, son of Palanlyappan,
siualed at Door No. 12/3-A1, Meiyappan valavy, Ottapath, Chettimankurichs Village, Edappadi Taluk, Distnct Safem, State Tamit Nadu
637101, bearing Survey No, 87/2C (aiso refecenced as Survay No. 8702}, under Patla No. 26, admeasuring .18 acres (gquivalent
to 0.03.0 heclares or 0.03.2 cents, being 1528 sq ft), situaled within the Sub-Registration Dislrict of Jalakandapuzam, Regisleation
District. Jatakandgapuram, Sub-Registration Office: Edappadi Taluk, in Cheftimankuricht Survey ward, togethar with all appunienances,
rights of way for vetucles, people and cattle, and all easements attached or relaled thereto. and fand beng bounded on: Boundaries:
East by, Sithan's land North by, Ammasi's remaining fand West by, 4 fest wide pathway felt in ihe said number Soulh by, Panchayat
Road.

22: Account No,- 02565BNL00525. Criginal Lender - Vistaar: Date of Demaend Notice- 04/08/2026° Borrower Namme- Maylsamy
G: Co-Borrower Name- Naveenkumar Gunasekaran, Dhanalakshrmi Guaasekaran: Yotal Outslanding- T9.08.4%4 28" as on
12.05.2026: Description of the Property- All that piece and parcel of land betonging to Thodhanalakshmi Gunasekaran, situaled in
tha Coimbatore Zone. Erode Registration Distact. Avalpoondusal Sub-Reglstration Diskict, Madakurichi Taluk. Modakurichi - Village,
bearing Re.5.FNn. 14173, Site No. 75. tolal land exiont ot 871.2 Sq. Ft and fand being bounded on: Boundaries: East by, Site Mo.
74 (Arayi Praperly] Narth by, Site No. 64 West by, Ste No. 76 South by, Vacant Land which tomprised Re. S.F.No, 14%/3 {Pathway).

9: Account No. 0010SBMLO4077. Original Lender - Visiaar Qate of Demand Notlce- 04/08/2026: Borrower Name-
Rajamutha Pafamsamy: Co-Barrowsr Name- Malika Rajamuthu, Patanisamy Kandasamy: Total Ouistanding- 217,68.749.30:-
as on 12.05.2026 Description of the Property- Al ihat piece and parcel of land with house owned by Rajamuth Paranisamy,
besring Door No. 3/167. situated v Vitlage Natham Survey No. 22/1, located at Sittanur Koliappatti Village, Salem South Taiuk,
District Salem, TN - 636030, admeasuring 573% Sq. feet, with measurements as follows. Easi-West nadhem sige 5.1 meter (16%
leet). Fast-Wesl southemn side 5.1 meter (163 feet), South-North eastern side 10.4 metar (34 leet). and South-North western side
10.4 meter (34 feel), regisiered under Registration District. Salem West and Sub-Registralion District: Suramangalam: together with
cart trach aghits as mentioned in the Sale deed. and land being bounded on: Boundaries: East by, Howse of Siddbara) Norsh by, Land
of Urukkatai West by, Land of Ghandrappan South by, Easi-west Palhaway.

21: Account Ne.- 62685BML00254: Original Lender - Vistaar: Dale of Demand Notice. (30872026: Borrower Name- Geelha
Prabhakasan: Co-Borrower Name- Prabhakaran Chinnathambi: Guarantor Name- P. Geetha: Total Qutstanding- T1.89.626.76-
as on 12.05.2026: Descripfion of ha Property- Ali that piece and pargel of li:e property tiearing SurveyiKhasra/Plot Na. 328/9A
Pan, sifuated al Docr No 1€ Pillayar Kovil Street, Kidangal {M) Bothri Village, Tindiwvanam Taiuk. Diskeict Vilupuram, Slate TamiNadu
- 604001, held by Geetha Frabhakaran, situated in Dindivanam Registrakan District, Dindivanaen Joint 2 Sub Registratan District,
Dingivanam Taluk, in Kidangat Survey Ward. and acquires by way of Sale Deed in favor of P. Geetha vide Doc. §16/2006. and
iand eing bourded on: Boundanes: East hy, Canal West North by, Rajgopal Property West by, Kanna Property South by, Kennan
Proparty.

10:  Account No.- (D10SBMLO4567. Orlginal Lender - Vistaar. Date of Demand Notice- 14082026 Borrower
Name- Sathiyabama Selvam: Co-Borrower Name- Goviniharay Sefvam, Kasthun Solaigoundar, Bhevenihrran Setvam, Selvam
Karuppannan. Total Quistanding- 10,82.983.05¢ as an 11.06.2026: Description of (he Property- Alt Thal Piece Ang Parcel
Of Property Silualed At Pallipalty Village, Taluk Dr. sim Taluk {sim Tk), District Satam, State Tamil Nadu, Beanng 8.1, No. 138/1,
Admeasunng 3774.5 Sg.ft., Within The Sub-registration Diistnct Of Ayothlyapattinam, And Located Approimately 300 Melres From
Kaliyamman Temple. and land beng bounded on: Boundanes: East by, Srnivasan Property North by, Nallathamb Property West
by, Road South by, Chinnathayt, Chitnapaiyan Property.

24: Accouni No.- 0263SBNLODNZ2; Original Lender - Vistaar; Date of Demand Nofice- 14/08/2026. Borsower Name- Ravikumar
Palarisamy: Co-Borrowar Name- Padmavathi Palanisamy: Total Qutstanding- 313,51,927.06/- a5 on 12.05.2026: Description
of the Property- Property admeasunng an exteni of 1249 So.FL. comprised in Survey Number(s} Old No. 303/7A. New No. 363/
7AS, siluated in Veltalapuram Village, within the Sub-Regsteation District of Jaiakandapuiam. logsiher wifh 1he passage (right of
way) comprised in the same Survey Number Old No. 30374, New No. 3037A3 and land being bounded on; Baundaries, East by,
Pachiyanrian Properly Nort by, Pathway West by, Pathway South by, PonnlyaGoundec Property.

25: Account No.- 0316SBMLOCO70: Origina) Lender - Vistasr: Date of Demand Notice- 04/08:2026. Borrower Name-
Nallusamy Arumugam: Co-Borrower Name- Kanmams Nallusamy, Veerammal Arumugan. Naflan Arumugam: Total Outstanding-
319.49.844.20"- as on 12.05.2026; Descripton of the Property- All that piece and parcel of the iand and building situated at Door
No 573, Lathihuvath Village, Thiruchengode Taluk, Namakkat District, admeasuring 122.5 Sg  Mir {1318 122 Sq. Fl}, comprised in
Old Survey No. 10/6, New Survey No. 2885, measuring East-West 10.2 M (33.5 Ft) aad North-South 12.0 M {39.36 Ft), within the
Sub-Registrativn District of YelaGoundapaty and Registration District of Namakical, Tamit Nadu - 637212, and l2ad being boundad
on: Boundaries Easthy, Suvey No. 298/26 and Read Norlh by, Property of Pennusamy Wife of Vijayalakshmi and Survey No. 29878
West by, Property of Nallan Son of Arumugam ang Survey No. 2886 South by, Servey Ne. 2384 and Read

SD--, Authorised Officer
Asset Reconstruction Company [India) Limited
{Trustee of Arcil - Trust -2024 - 033 and Arcil - Trust -2026 - 024)

Place: Chennat
Date:- 31-08-2026
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